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DELHI VIDHAN SABHA
LIST OF BUSINESS

Tuesday, December 30, 1997 / Pausha 09, 1919 (Saka)

2,00 P.M,

QUEST IONS

Questions as entered in separate list to be asked and
answers given.

PAPERS LAID ON THE TABLE OF THE HOUSE

(1) Shri Sahib Singh, Hon'ble Chief Minister to lay on
the table of the House a copy of the notification
dated 4.7.1996 issued under section 19 of the Delhi
Agriculture Cattle Preservation Act, 1974 (Delhi
Act No, 7 of 1994) regarding export/transportation
of the Agricultural cattle.

(ii) Shri Rajender Gupta, Minister of Transport to
lay on the table of the House papers as listed
in Annexure,

MOTION

Shri Ram Bhaj
Shri Gauri Shanker Bhardwaj 3

to move the following motion :=

"that this House agrees to the Sixteenth Report
of the Business Advisory Committee presented to the
House on 29th December, 1997,

MOT' ION

Shri Jag Parvesh Chandra :
Shri Suraj Prasad Paliwal 3

to move the following motion 3=

"that this House agrees to the Thirteenth Report

of the Committee on Private Members® Bills and
Resolutions presented to the House on 29th December,
1997%,

BILL TO BE INTRODUCED

Chief Minister, Shri Sahib Singh to move for leave to
introduce "The Delhi Water Board Bill, 1997%.

ALSO to introduce the Bill.
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SPECIAL MENTIONS(RULE 287)

Matters to be raised by Members as given in separate list,

CALLING ATTENTION

Shri Ramvir singh Bidhuri to call the attention of

Chief Minister on the situation arising out of non-
extension of civic emenities to Residents of Unauthorised
Colonies in Delhi.

SHORT DURATION DISCUSSION

Shri Ram Bhaj to raise Short Duration Discussion
on Transport System in Delhi.

P.N. GUPTA
SECRETARY



